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2, We note that the applicant’s 'nam;é fings

men tioned in the waiting list for grant of comp assion'ats

appoin}tnent as averred in paragraphs 4,5 "and‘ 5.2 of the

respondent8’ reply, The applicant's position is at ,
Sl.No,47 while 11 persons in the Qaiting list have | i
besen gran ted compassionate appoihﬁuént as yeto “
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grant of cdmpassionata appointment as expeditiously

as possible according to rules and instructions om the

subject. No costs,
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